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4790. SHRI SOMNATH CHATTER- 
JEE: Will the Minister of ENERGY be 
pleased to state:

(a) whether any decision has been 
taken by Damodar Valley Corporation to 
raise thc power tariff and, if so, the ex-
tent thereof and the date when such in-
creased rates will come into force;

(b) whether the Chief Minister of 
West Bengal has protested against such 
unilateral escalation of power tariff which 
is bound to have adverse reaction and if 
so, what is Government's reaction thereto; 
and

(c) whether the Chairman of the 
Damodar Valley Corporation has taken 
the decision to raise the power tariff with-
out the concurrence of and without con-
sultation with the participating States, 
viz., the States of West Bengal and Bihar 
and if so* the reactions therefor?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI VIK-
RAM MAHAJAN): (a) DVC’s propo-
sal for enhancement of tariff by 7 paise 
per unit was placed at the 440th meeting 
of the Corporation held on 28th and 
29th April, 1982. Both the Members
of the participating State Governments of 
Bihar and West Bengal did not agree 
to the proposal. Subsequently, Govt, 
of India issued directive under Section 48 
of the DVC Act, 1948 (14 of 1948) to 
increase tariff by 7 paisejKwh. The dir-
ective is proposed to be placed soon be-
fore the Corporation for adoption of the 
revised tariff and thereafter, the new
tariff will become effective after three
months from the date of issue of notice 
by the DVC management to the consum-
ers.
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(b) The Chief Minister of West Bengal 
did write to Central Government on the 
subject. The Onief Minister has already 
been informed about the tariff revision. 
Tariff is related to costs of generations 
and has to change when costs increase and 
investment requirements are to be met.

(c) Does not arise in view of (a) ‘above.
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Setting up Automatic Telephone Exchange 
at Tirunelveli and Nagercoil Tamil Nadu

4792. SHRI K. T. KOSALRAM: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) how long the building for automa-
tic telephone exchange in Tirunelveli and 
Nagercoil, Tamil Nadu is lying empty;

(b) when the building for automatic 
telephone exchange in Nagercoil Tamil 
Nadu was completed; and




